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generation for want of adequate sup­
plies of coaL A number of steps have 
been taken to arrange adequate supply 
of coal to such power stations. These 
include:*—

(i) Railways and Coal India Ltd. 
have been requested to supply coal 
on a priority basis to those power 
stations which have a low coal stock.

(ii) Coal supply position to various 
power stations is being  monitored 
on daily basis by representatives of 
Railways, Department of Coal/Power 
and Central Electricity Authority.

Wherever there is shortage of coal, 
immediate steps are taken to rush coal 
supplies to these power stations.
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Whole Time N.C.C. Officers

71.  SHRI B. P. MANDAL: Will the 
DEPUTY PRIME  MINISTER AND 
MINISTER OF DEFENCE be pleased 
to state:

(a) as to why N.C.C. whole time 
officers who have completed 15 years 
of their services between 1st Novem­
ber 1978 to 15th January, 1979 have 
not been  promoted as  substantive 
Majors;

(b) also as to when the aforesaid 
category officers vrould get permanent 
commission; and

(c) the number of officers affected 
under the aforesaid category?

THE DEPUTY PRIME  MINISTER 
AND MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM): (a) This is owing 
to the non-availability of  vacancies, 
as officers can be considered  for 
appointment in  higher  rank  only 
against existing vacancies.

(b; The cases of eligible whole-time 
NCC officers for grant of permanent 
commissions are still under considera­
tion.

(c)  The number of officers falling 
under category (a) above is 64.

Prohibition in Armed Forces

72. SHRI K. A. RAJAN: Will the
DEPUTY PRIME  MINISTER  AND 
MINISTER OF DEFENCE be pleased 
to state:

(a) whether the suggestion to intro­
duce prohibition in the armed forces 
as a part of Government's policy of 
introducing total prohibition through­
out the country has since been examin­
ed; and

(b) if so, what decision has been 
taken thereon?

THE DEPUTY PRIME  MINISTER 
AND MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM): (a) Yes, Sir.




